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It 1 extends to the whole of the State of 
In clause (a) of section 3 | € 9 of ti jab A 

isis 1911 (hereinafter referred ਵਾ ਆ ਪੱ of ston 3 | 
Act”), between the figures “176” and 51017 4% we 
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8, In clause (2) of subsection (2) of section 5g Auendment 
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required by the State Act IX of 
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